327 U.G.C. (Amendment)
Bill

[+t sitweg =)
T O T A R 97 A= w3, 9°
T WA 1 w9 &1 a1 g faga w7
g% g I F1 7 97 fa=re #@ we
B IFFT QU W &1 TAT 2 T 41 AT
ATRYAA T ITEAT §, THA IA ¥ EW
FET /& |

Hfwrw a1 &g FT T AHTA F AT
J|T 919 7 @y fE o s F wfafafa
o gfreaw aifaard=d faefoas §
4T G, ¥ 97 Ong "oA 4 HT 7
AT 1 wrEAr 7 qfqt 91 =
g afeamied feenfaas #1577
o agi & wfafafadi w1 am &
¥ fae & AU oF sawv sT-faar
AT & g e S A 7@ AT F7 A der
& fF 99 AW #1 A T F |0
@ famw 7 s=w7 3 & A0 o A A
UG UG T7 SEeqT g1 aifEn ArfE
A F AT TEAT FT AT ATEAT E A7
IET VRN F AW THY gHT7 FAW 7E
W T 7E |

SHRI Y. B. CHAVAN : | have nothing
to answer.

MR. DEPUTY-SPEAKIR : The ques-
tion is :
“That the Bill, as amended, be passed.”
Tle Moticn  was  adopted,
BUSINESS ADVISORY COMMITTEE
FIFTIETH REPORT

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAM-
AIAH) : | present the Fifticth Report of
the Business Advisory Commitice.

17.21 bars.

UNIVERSITY GRANTS COMMISSION
(AMENDMENT) BILL; AND MOTION
RE:ANNUAL REPORTS OF UNIVER-
ISI'IY GRANTS COMMISSION
THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR.V.K.R.V.
RAQ) : [ move :

MAY 11, 1970
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“That the Bill to amend the University
Grants Commission Act, 1956 , as passed
by Rajya Sabha, be taken into considera-
tion.”

With your permission, 1 also mowe @

“That the Annual Reports of the Uni-
versity Grants Commission for the ycars
1965-66, 1966-67 and 1967-68, laid on
the Table of the House on the 29th,
March, 1967, 3rd May, 1968 and the
14th  March, 1969 respectively, be tuken
into consideration.™

SHRI SRADHAKAR SUPAKAR
(Sambalpur) @ Why i~ the Fitest repor
of the UGC for 1968-69 not here !

DR. V. K. R. V. RAO : It has been
circulated; it has not been laid on the
Table; in o couple of days 1t will be Tuid on
the Table. It has now been obtained,

17-22 hrs.

[Surt K. N, Tiwary in the Chairl

First, | should like to speak about the
Bill, The UGC had been functioning
from 1956 and since then the seale of its
activities had been increasing.  The number
of universities had also  increased  enor-
mously and it also had taken under its
purview a large number of colleges for
review and assistance, The UGC therefore
needed to be strengthened and a parlia-
mentary commitiec was appointed under
chairmanship of the late Shri Sapru which
recommended that it should have a larger
composition and have 15 members against
the nine members at present, The commitiee
also recommended  that there should be
five full time members as against one full
time member at prescnt. Another recom-
mendation was that the vice chancellors
or heads of institutions which were in re-
ceipt of grants from the UGC should not
be members of the Commission; not that
they had anything againt them but with
a view to ensurc complete objectivity and
impartiality on the part of the Commission.
It was felt that the Commission should not
confine itself to giving maintcnance grants
for Central universities. At the moment
it gives maintenance and  development
grants for Central universities. For all



